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OftDEk 

- When the matter is taken up for orders, Mr. D. .Chatterjee, 

id. counsel for the applicant, subnits that the applicant wants 

to withdraw the application. None appears for the alleged 

contemner. 

In View of the abve, the prayer  made by the id. counsel 

for the applicant is all.we&. Acc.rdingly, the csntempt 

petition bearing No.116/1997 is hereby disposed of 

3. 	N. •xder is passed at* costs, 
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